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NAME OFTHE PARTIES: Galpha Laboratories Ltd.

Hindustan Antibiotics Ltd

SECTION OF THE COMPANTES ACT: 271-272 of the Companies Act 1956
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ORDER

On having the Petitioner reported for withdrawal of this ComPany Petition,

the same is dismissed as withdrawn with liberty to Proceed in accordance with law.
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B.S.V. PRAKASH KUMAR
Member (ludicial)


